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OA 676/94 (8) Dated: 10.3.2000

Shri R.D.Deharia counse]l
for the applicant. Shri S.C.
Dhawan counse] for the
respondents.

M.P, 182/2000
rejected as-the reasons advanced
for extension of time ° for
implementation of the order are
not acceptable,
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DA 676794 (7)

Shri
for the applicant.
Issue notice

returnable by 23.6.2 20
ros
P /i—ﬁ
(S.L.Jain) (B.N.Bahadur)

Member(J) Member(f)

on
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Dated:24.4.2000
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R.D.Debaria counsel
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